259 Papers Laid

ot Jgw A fafes (gat) . gawwe
# g ardw w ® AT 9T AT
T W A @t fom § 2 &Y @ whw

MR SPEAKER: [ will try to give
it next week. Please repeat it. At the
end of the week, it lapses. Now
Papers to be Laid,

12,02 hrs,
PAPERS LAID ON THE TABLE

NOTIFICATION UNDER ToBacco Boarp
Act

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE,
CIVIL SPPLIES AND COOPERA-
TION (SHRI ARIF BEG): I beg to
lay on the Table a copy of the
Tobaceco Board (Second Amendment)
Rules, 1978, (Hindi and English ver-
sions) published jn Notification No.
G.S.R. 596(E) in Gazette of India
dated the 28th December, 1978, under
sub-section (3) of section 32 of the
Tobacco Board Act, 1975. [Placed
in Library. See No. LT-3299/79).

Axvvar Reports or NaTtionan Co-
OPERATIVE CONSUMFERS' FEDER\TION AND
INDIAN STANDARD3S INSTITUTION.

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE,
CIV!I. SUPPLIES AND COOPERA-

TION (SHRI KRISHNA KUMAR
GOYAL): I beg to lay on the
Table: —

(1) A copy of the Annual Report
(Hindi and English versions) of the
National Conperative Consumers’
Federation Limited New Delhi for
the year 1876-77 along with the
Audit»d Accounts. [Placed in Lib-
rary. See No, LT-3300/79].
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(2) A copy of the Annual Report
(Hindi and English versions) of
the Indian Standards Institution,
New Delhi, for the year 1977-T8
[Placed in Library, See No. LT-
3301/79].

“EcoNomIc SuUrvey, 1978-79", Direcy
Tax Laws CoMMITTEES' RePORT
(HINDI VERSION), NOTIFICATIONS UNDER
Customs AcT, UNDER CENTRAL Excrse
RuLes, UNDER DELH1 SALes Tax, Act,
ANNUAL REPORT AND AUDITED AICCOUNTS
oF INDIA ASSURANCE Co., LTD, BoMBAY
AND TWO STATEMENTS,

THE MINISTER OF STATE 1IN
THE MINISTRY OF FINANCE (SHRI
ZULFIQUARULLAH): I beg to lay
on the Table:

(1) A copy of “Economic Survey,
1978-79" (Hindi and English ver-
sions). [Placed in Library. See No.
L.T-3302/,/79]).

(2) A copy of the Final Report
* (Hindj version) of the Direct Tax
Laws Committee. [Placed in Lib-
rary. See No LT-3303/791.

(3) A copy ca~h of the following
Notifications (Hindi and English
versions) under scction 158 of the
Customs Act, 1962:

(i) G.S.R. 582(E) published in
Gazette of India dateq the 18th
December, 1078, together with an
explanatory memorandum regard-
ing import of unmated mares for
breeding purposces in India,

(i{y GSR. 1548 and 1547 pub-
lished in Gazet'e of India dated
the 30th December, 1978 together
with an explanatory memorandum
regarding partial exemption from
Customs duty on component parts
and ruber tyre and tubes for
manufacture of motor vehicles
and tractors.

(i) GSR 1548  published I"
Gazette of India dated the 30th
December, 1978 together with an
exp'anatory memorandum I";
garding prohibition of export ©
Sann-Hemp unless the same hi$

——

*English version of the Report was laid on the Table on the 5th December, 1976,



